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spoken the name and that has been
recorded...(Interruptions)...

MR. SPEAKER: You may also do
what Shri George Farnandes had done.

(Interruptions)
[English)

MR. SPEAKER: | will allow you tomor-
row.

[Translation]

SHRI BRISHIN PATEL: You have al-
lowed me to speak...(Interruptions)...

MR. SPEAKER: Be seated, please. |
have not allowed you....(Interruptions)...

MR. SPEAKER: This may relate to you
also, if it relates to you, it is my duty to protect
you. That is why | am asking you that you
should tell him about it in advance.

(Interruptions)
SHRIBRISHIN PATEL: | want to speak
now because | have to go today. (Interrup-
tions)
MR. SPEAKER: The Parliamentary

business is more essential. Youtake case of
other business later on.

(Interruptions)

SHRI BRISHIN PATEL: | withdraw my
name.

[English)
MR. SPEAKER: | am not allowing you.
(Interruptions)
[ Translation)
MR. SPEAKER: This House will not run

according to your will. | have not said that |
shall not allow you. You may speak tomor-
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row after mentioning it to him.
(interruptions)

[English]

MR. SPEAKER: | am not giving you the
time.

(Interruptions)

MR. SPEAKER: Please do not argue
like this.

(Interruptions)
MR. SPEAKER: | am not allowing you.
(Interruptions)
(Transiatior]

MR. SPEAKER: You, please sit down. |
am not allowing you.

[ Translation)

MR. SPEAKER: Please take your seat.

The rule | am applying will project you as
well. Sometimes, any member may raise his

voice against you by taking the plea that |
had allowed him to do so, which could notbe
heard by him,

[English]

On the floor of the House, | am saying
that | will allow you tomorrow.

[ Translation)

Even then you are going on trying to
speak.

[English)
(Interruptions)

MR. SPEAKER: You should understand
what | am saying.

SHRI SRIKANTA JENA (Cuttack): Sir |
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would like to draw your attention and the
attention of the entire House towards the
alarming situationof Koraputdistrict of Orissa.
Nearly 2000 tribal people have died within a
span of only one month due to epidemiics like
diarrhoea and gestroenteritis. The Health
Department and the Government of Orissa
are trying to control these epidemics but
they have to get help to control these epi-
demics and so, they have sought the assis-
tance of the Government of India. But the
Government of India has not responded so
far. This is the situation in the tribal areas of
Koraput and Kalahandi districts. Every year
people die but no body takes cognizance of
this. Within a span of only one month, 2000
tribal people have died, but the national
Press has not taken it seriously and a line
has not been published. if one man is killed
in Delhi or in the periphery of Delhi, it takes
place inthe front page of the national Press.
But here, 2000 tribal people have died and
even the Ministers are not concerned, the
Government of India is not concerned, the
Press and the electronic media are not
concerned. Koraput is a bgckward district in
the country. Therefore, | request youto kindly
direct the Government to immediately assist
the State Government and helpto controlthe
epidemics so that the situation there will
return to normalcy.

MR. SPEAKER: As this pertains to the
tribal area, | would request the Minister to
please look into it and extend help to the
extent possible.

[ Translation)

SHRI SHIV SHARAN VERMA (Ma-
chhlishahar): Mr. Speaker, Sir, Iwould like to
tellyou, about the odd situationfaced by me.
Sir, | had been a member in the 9th Lok
Sabha also, but no flat has yet been allotted
to me...(Interruptions).

MR. SPEAKER: | shall tak to you, | will
help you.

(Interruptions)
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MR. SPEAKER: You, come to me, | will
help you fully. Such issues cannot be raised
in the House. Whatever you are saying will
not go on record. You come to me, | will help
you.

SHRI RAM VILAS PASWAN (Rosera):
Mr. Speaker, Sir, he is avery senior member
and itis his third term. As per your instruction
if any member’s residencae is to be shifted or
his residence is to be vacated, you must be
consulted before doing so. He was in the

hospital...(Interruptions)
[English)

MR. SPEKAER: Nothing is going on
record.

(Interruptions)*
[ Translation]

MR. SPEAKER: You talk to me pleass.
| shall call the officers concerned.

{Interruptions)

MR. SPEAKER: | am telling you that all
this is not going on record. Come to me, |
shall talk to the officers.

(Interruptions)

MR. SPEAKER: Please take your seat,
come to me, 1 will help you.

(Interruptions)

SHRIHARIN PATHAK (Ahemadabad):
Mr. Speaker, Sir, due to Textile Policy of
1985 a number of textile mills in the country
have been closed. Gujarat, especially, is the
worst victim of this policy where 26 textile
mills have been lying closed for the last 4-5
years. In 1986 the Central Government had
formulated a scheme namely “Textile Work-
ers Rehabilation Fund Scheme" under which
12000 retrenched workers were paid their
dues amounting to Rs. 23 cores 65 lakh. Mr.

*Not recorded.



